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Date of Decision: 19.9.97
OB 47/97
Amar ZSingh Rathore, Sr.ibserver in the oifice of Frientific Assistant ~—um
Nfficzer Incharge, Indian Metecrological Department, Jatiya Hills, Dantanagar,
Lohagal Road, Ajmer.
eee Applicant

Versus

1. micn <f India through Dy.Director General, Indian Metecrological

Department, Lodhi Rcad, New Delhi.

2. Bezistant Metesrologist  (Adm),  Indian  Meecrolojical  Department,
Regional Metetroleogical Centre, Lodhi Road, New Delhi.

2. Scientific Assistant Cum  Officer Ihcharge,v Indian Metacrcological
Department, Jatiya Hills, Dantanagar, Lobagal Road, Ajmer.

e+ Respondents

HOM'BELE MR.SOPAL FRIZHMA, VICE CHAIRMALT -

For the Applicant .« Mr.Dharmenira Agarwal
Fcr the Reapondentz eoe Mr.Mehfooo B1i, Aazsistant

Meteorclogist departmental
representative
OR B ER
PEF HIM'ELE MR.SOFPAL FRISHNA, VICE CHAIRMAHN

Epplicant, Amar Singh Rathore, has filed this applicaticon u/z 19 of the
Administrative Tribunals Act, 125, challenging the crder Jdated 30,996, by

vhich he was transferred from Ajmsr to Hisar on the post of fenicr Ohserver.

2. Heard the learned ocounzel for the applicant and Mr.Mehfooc  Ali,

Aszgistant Mete:or:ologist, departmental representative for the respondenta.

2. The lzarnad c~ounsel for the applicant, Jduring the course -f arguments,
scught permissicon to withdraw this application. Permissicn to withdraw this

application is granted. This OB ig, therefire, dAismizsed as having keen

‘withdrawn. No order as to costs.

Craigtwe -

(30FAL, PRISHMA)
VICE CHAIRMAN



